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 (६  rocessing  of  some  work
 on  4  iter  ih  stlitied  only  20०
 cently  and  4  Glective  babs,  it  Kha
 not  made  ‘any  reduction  in  the  cost,  80
 far.  However,  the  systems  have  brought
 efficiency  imto  the  work  and  have  helped
 the  management  in  keepipg  their  work-
 men  better  informed  on  details  of  their

 wages  etc.

 Award  of  Contract  of  werk  of  Chand-
 mari  Mine,  by  Hindustan  Copper

 Limited

 5088.  SHRI  0.  रि.  PANDA:  Will  the
 Minster  of  STE#L  AND  MINES  _  be
 pleased  to  state:

 (a)  whether  there  is  any  proposal  with
 Hindustan  Copper  Limited/Kherti
 Vopper  Project  to  award  the  work  of
 Chandmari  Mine  on  contract  and  if
 so,  who  are  the  parties  with  whom
 negotiation  38  gomg  on  or  likely  to
 take  place;

 (b)  whether  workmen  cmployed  at
 Khotr:  and  Kolihan  Mine  bave  by  now
 gained  sufticient  expeiience  and  expartise
 from  foreign  consultants  and  agencies;
 and

 (c)  if  so,  the  reasons  why  gained  x-
 perience  cannot  be  utilised  and  work
 comnpleted  departmentally  under  the  con-
 trol  of  Khetri  Copper  Project?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  QF  STHEL  AND  MINES
 (SHRI  SUBODH  HANSDA):  (a)  to  (c).
 There  3s  no  proposal  for  the  award  of
 work  for  Chandmari  Mine  on  contract
 The  development  of  this  mine  will  be
 done  by  Hindustan  Copper  Limited
 themselves.

 Correction  of  Answer  to  USQ  No.  660
 duted  26-7-1973  Re.  Plans  for  Increasing
 production  snd  Profitability  of  Fleavy  In-

 dustry

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  VY  ,  INDUSTRY
 (SHRI  SIDDHESWAK  PRASAD):  J

 ne a  sapere  en
 te

 AUGUST  30,  4973  Papers  Laid  776

 26th  July,  973  to  Unstarred  Question
 No.  666  repartee  Pland  ‘for  iAtrebbidg

 toltsctidh  asd  profitability  of  ‘fey
 Industry.  {Placed  in  ‘Lfbraty.  See  No.
 LT-5569-A/73.3

 T  also  lay  on  the  Table  a  Statement
 giving  reasons  for  delay  in  correcting  the
 reply.

 Statement

 “The  incorrectness  of  the  informa-
 tion  furnished  in  reply  to  part  (a)  of
 the  Unstarred  Question  No.  660  came
 to  our  notice  later  while  dealing  with
 another  similar  Parliament  question  and
 hence  the  delay  in  correction”.

 2.26  hrs.

 PAPERS  LAID  ON  THE  TABLE

 AND  ANNUAL  REPOTS  OF
 Toots  CoRpPoRATION  OF

 AJMER  AND  HINDUSTAN
 BANGALORE  FOR

 Rrvirws
 M\cHrne
 Inpra  Lro,
 Macuine  Toots  Ltp,

 1971-72,

 THE  MINISTER  OF  HEAVY  IN-
 DUSTRY  AND  STEEL  AND  MINES
 (SHRI  T.  A.  PAI).  I  beg  to  lay  on

 the  Table  a  copy  each  of  the  follow-
 ing  papers  (Hindi  and  English  ver-
 sions)  under  sub-section  re)  of  sec-
 tion  698  of  the  Companies  Act,
 1956:

 (1)  (i)  Review  by  the  Govern-
 ment  on  the  working  of  the
 Machine  Tools  Corporation
 of  India  Limited,  Ajmer,  for
 the  year  1971-72.

 (ii)  Annual  Report  of  the
 Machine  Tools  Corporation
 of  India  Limited,  Aymer,  for
 the  year  1971-72  along  with
 the  Audited  Accounts  and
 the  comments  of  the  Comp-
 troller  and  Auditor  General
 theredn.  हि  ed  in  7३  rary.
 See  No.  LY-8586/73]
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